
From

To,

Sub:-

Ref:-

THE GAUHATI HIGH OURT AT GUWAHATI
(rrrGH couR'r oF ASSAM, NAGA|.AND, MIZORAM ANt) ARUNACHAL PRADESH)

No.Hc.vu-106 t2oo7 t I 3 lo tA
Smti layashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Romen Baruah,

District & Sesslons Judge,
Morigaon.

Dated Guwahati, the \f,
)L
September,2024

Station leave permission.

Your letter No. DIM/6195, dated 11.09.2024.

ItS

With reference to the above, I am directed to inform you that you have been
granted station leave permission, with the official vehicle, at own cost, from the
evening ol 14.09.2024 till the mornin g of !7.O9.2O24, as prayed for. The Additional
sessions Judge cum special Judge, Pocso, Morigaon, and in her absence, the Chief ludiclal
Magistrate, Morigaon, and in his absence, the next senior most ludtclal Officer available at the
station will remain in charge of your Court and Office in your absence.

Yours fa ithfully,

st l-
JT, REGI STRAR (VIGILANCE)

Memo No.HC.Vtt-tO6l2OO7 I 136 I ta, Aatea
Copy to: / \t- ol-24

The Project lvlanager, Gauhati High Court.

ET. REGI ILAN


